NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 27.07.2026 (MONDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice N. Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

1. | Comp App (AT) (CH) No. | MBG Commodities Pvt Ms. Nistha B
74/2026 Ltd & 3 Ors.
For Exemption Vs
IA No.1001 & Ashok Kumar
1002/2026 Mandhani & 8 Ors.
For Stay
IA No. 1003/2026
For Direction
IA No. 1004 /2026

2. | Comp App (AT) (CH) No. | Anju Devi Mandhani & | Mr. S Karunamoorthy
75/2026 Anr.
For Stay Vs
IA No. 1006/2026 MBG Commodities Pvt
For Exemption Ltd & 10 Ors.
IA No. 1007 /2026
Interim Relief
IA No. 1008/2026

For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) Harichandran S Mr. D Ganesh Raj Mr. Sandeep Kumar

(Ins) No. 273/2026
For Stay
IA No. 773 & 774 /2026

Suspended Director of
Thief Hotels and
Resorts Pvt Ltd

Vs

Thief Hotels & Resorts
Pvt Ltd, Rep by its IRP
S Kangayan & Anr.

Ambalavanan
For Caveator



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4. | Restoration (AT) (CH) Sun Printers Mr. Jayasankar Toti
No. 10/2026 Vs
in Omics International Pvt
Restoration (AT) No. Ltd
36/2025
in
Comp App (AT) (CH)
(Ins) No. 377/2024
For Stay
IA No. 1026/2024
For Condone Delay
IA No. 1027/2024
For Exemption
IA No. 1028 &
1029/2024
For Directions
IA No. 1030/2024
Delay in refiling
IA No. 1031/2024
Admission - Notice Ordered (Interim Order)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) IFCI Factors Ltd Mr. Mayur Mundra
(Ins) No. 272/2026 Vs
Empee Holdings &
3 Ors
Admission - Notice Ordered
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) No. | Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Sriram
69/2023 Vs Venkatavaradan R2
For Stay Sanghi Textiles Pvt Ltd Mr. Yogesh Kumar
IA No. 897/2023 & 12 Ors. Jagia R3
Mr. Sharad Sanghi
WITH R10 R11
7. | Comp App (AT) (CH) No. | Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Sriram
65/2024 Vs Venkatavaradan R2
For Directions Sanghi Textiles Pvt Ltd Mr. Yogesh Kumar
IA No. 973/2024 & 13 Ors. Jagia- R3
Mr. Sharad Sanghi
R10 & R11
8. | Comp App (AT) (CH) Meja Urja Nigam Pvt Mr. Avinash Krishnan
(Ins) No. 67/2025 Ltd Ravi
Vs
Sutanu Sinha,
Liquidator of IVRCL Ltd
9. | Comp App (AT) (CH) No. | Firepro Systems Pvt Ltd | Mr. NK Dilip Mr. K Murralitharan
163/2025 Vs
For Stay Registrar of Companies,
IA No. 1777 /2025 Karnataka & Anr




10.

Comp App (AT) (CH) No.
18/2026

Prive Avion Alliances
Pvt Ltd

Vs

The Registrar of
Companies, Karnataka
& Anr

Mr. R. Inbaraju

11.

Comp App (AT) (CH) No.
22/2026

Worldwide Realcon Pvt
Ltd

Vs

Regional Director,
South East Region

Mr. Hemant Sethi

12.

Comp App (AT) (CH)
(Ins) No. 410/2025
For Stay

IA No. 1168/2025

N Srinivasan

General Secretary, Indu
Employees Progressive
Union

Vs

CA M Suresh Kumar,
Liquidator, Hindustan
Photo Films Mfg.Co Ltd
& Anr

Mr. A Saravanan

Mr.AG Sathyanarayana
R1

13.

Comp App (AT) (CH)
(Ins) No. 427/2025

Venkat Narasinga Rao
Kalvakota, RP

Vs

Union Bank of India

Mr. Raja Shekar Rao
Salvaji

Mr. M Muthuperiasamy

14.

Comp App (AT) (CH)
(Ins) No. 580/2025

RKJ Enterprises
Vs
S. Sanjeevi

Ms. Jayanthi K Shah

Mr. A. Akash Balagee

For Hearing (Interim Order)

(Ins) No. 48/2025
For Stay
IA No. 180/2025

Vs

N. Kumar, RP of
Sheltrex Developers Pvt
Ltd & 2 Ors.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

15. | Comp App (AT) (CH) Thirumalai Thirumal Mr. OLV Ganesan Mr. M Sushant
No. 30/2021 Nidhi Ltd
For Stay Vs
IA No. 346/2021 S. Hemalatha

16. | Comp App (AT) (CH) Bhalakh Realtors Pvt Ms. Arva Merchant Mr. B Ramana Kumar
(Ins) No. 301/2024 Ltd & Anr. R1
For Direction Vs Mr. Kaushik N Sharma
IA No. 796/2024 N. Kumar, RP of R2
For Exemption Sheltrex Developers Pvt
IA No. 797/2024 Ltd & Anr
For Stay
IA No. 798/2024 WITH

17. | Comp App (AT) (CH) Religare Finvest Ltd. Mr. Ashwin Shanbhag Mr. B Ramana Kumar

R1

Mr. Varun Srinivasan
R2

Mr. Kaushik N Sharma
R3




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
18. | Comp App (AT) (CH) National Stock Mr. Ishaan Agrawal Mr. Kunal Kanungo R1
(Ins) No. 285/2025 Exchange of India Ltd Mr. Amir Bavani- R5
For Stay Vs
IA No. 797/2025 Consortium of
For Exemption Karishma Jain,
IA No. 798/2025 Jupiter City Developers
(I) Ltd & Adwaita
Navigations Pvt Ltd,
SRA of XL Energy Ltd
& 4 Ors
19. | TA (AT) No. 48/2021 Shrikanth Stocks and Mr. Avinash Krishnan Mr. Rohan Aloor- R1
(Comp App (AT) No. Securities Pvt Ltd Ravi Mr. TK Bhaskar
192/2019) & 11 Ors R2-R13
For Stay Vs Mr. Y Suryanarayana
IA No. 986/2022 Hyderabad Securities R14-R17
& Enterprises Ltd & 17
Ors
20. | Comp App (AT) (CH) V Ravi Prakash Mr. GVL Murthy Mr. Chandramouli
No. 41/2022 Vs Mr. J Teja Verma Prabhakar - R1
For Stay Associated Mr. Adith Narayan
IA No. 529/2022 Broadcasting Company Vijayaraghavan-R2, R3
Pvt Ltd & 9 Ors. Mr. D. Pavan Kumar R4-
R8
WITH Mr. Arvind Srevatsa R9
Mr. DVAS Ravi Prasad
R10
21. | Comp App (AT) (CH) MKVN Murthy Mr. SV Pravin Mr. Adith Narayan
No. 114/2022 Vs Rathinam Vijayaraghavan R2, R3
For Stay Associated Mr. D Pavan Kumar
IA No. 1036/2022 Broadcasting Company R4-R8
Pvt Ltd. & 9 Ors Mr. DVAS Prasad R10
22. | Comp App (AT) (CH) Telangana State Mr. Adithya Reddy Mr. T Ravichandran R1
(Ins) No. 108/2022 Southern Power Ms. Aakanksha Nehra
For Stay Distribution Co Ltd R2 R3
IA No. 243/2022 Hyderabad
To Dispense with Vs
IA No. 244 /2022 T. Sathisan, RP of
Leave to file Splendid Metal
IA No. 245/2022 Products Ltd & 2 Ors.
WITH
23. | Comp App (AT) (CH) Employees’ Provident Mr. MS Viswanathan Mr. T Ravichandran R1
(Ins) No. 127/2022 Fund Organisation Ms. Aakanksha Nehra
Leave to file Vs R2 R3
IA No. 299/2022 T. Sathisan, RP of
For Exemption Splendid Metal
IA No. 298/2022 Products Ltd & 2 Ors
For Urgent Hearing
IA No. 1292/2024
For Direction
IA No. 1158/2025
24. | Comp App (AT) (CH) Employees’ Provident Mr. MS Viswanathan Ms. Mumaneni Vazra

(Ins) No. 171/2022

Fund Organization
Vs
G Madhusudan Rao,
Liquidator of Servomax
India Pvt Ltd

WITH

Laxmi




25.

Comp App (AT) (CH)
(Ins) No. 172/2022

Employees’ Provident
Fund Organization

Vs

G Madhusudan Rao,
Liquidator of Servomax
India Pvt Ltd

Mr. MS Viswanathan

Ms. Mumaneni Vazra
Laxmi

26.

Comp App (AT) (CH)
(Ins) No. 30/2024
For Directions

IA No. 97/2024

For Additional docs
IA No. 293/2025

Canara Bank

Rep by Chief Manager
Vs

R Aravindakshan
Nair, Liquidator of
Lakeview Ayurvedic
Resorts and Research
Centre Pvt Ltd

Mr. Harikumar G Nair

Mr. Jerin Asher Sojan

27. | Comp App (AT) (CH) Deputy Commissioner, | Mr. EK Kumaresan Mr. M Sivavarthanan
(Ins) No. 93/2024 Works Contract, Kerala
State Goods & Services
Dept., Ernakulam
Vs
Vinod Balachandran
FCA, Liquidator,
Albanna Engineering
India Pvt Ltd
28. | Comp App (AT) (CH) Nakshatra Feeds India | Mr. Avinash Krishnan Ms. Mumaneni Vazra
(Ins) No. 336/2024 Ltd. Ravi Laxmi
For Stay Vs
IA No. 914 /2024 Dantu Indu Sekhar,
RP of Nexus Feeds Ltd.
WITH
29. | Comp App (AT) (CH) Nakshatra Feeds India | Mr. RS Sravan Kumar Ms. Mumaneni Vazra
(Ins) No. 479/2024 Ltd. Laxmi
For Stay Vs
IA No. 1318/2024 Dantu Indu Sekhar,
RP of Nexus Feeds Ltd
30. | Comp App (AT) (CH) Ch. VN Raghurama Dr. SV Rama Krishna Mr. VVSN Raju R2

(Ins) No. 408/2024
For Stay

IA No. 1113/2024
For Additional docs
IA No. 1114/2024
For Urgent Hearing
IA No. 975/2026

Gupta, Shareholder,
Promoter & Suspended
Director of Ceasan
Glass Pvt Ltd

Vs

Ceasan Glass Pvt Ltd &
2 Ors

Mr. Ankit Singal R3

02.00PM

In the Court of Hon’ble Mr. Justice N. Seshasayee, Member (Judicial),

For Hearing

Hon’ble Mr. Indevar Pandey, Member (Technical)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

Comp App (AT) (CH)
(Ins) No. 285/2022

Part Heard

IDBI Trusteeship
Services Limited

Vs

Ozone Urbana Infra
Developers Pvt Ltd

Mr. Edward James

Mr. Perikal K Arjun




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.

S

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-
Name”.

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.

Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),
or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in


mailto:itsupport.chennai@nclat.gov.in
mailto:vcnclatchennai5@gmail.com
mailto:itsupport.chennai@nclat.gov.in
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

